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The 22™ July 2021

No. D.E.S/Est.04-03/2019/840—In the exercise of powers conferred under
provision of Article 309 of the constitution of India, the Governor of Bihar is hereby pleased
to make the following rules to regulate the mode of appointment and service conditions of
Junior Statistical Cadre.

1. Short Title, Extent and commencement

(i) These rules may be called the Junior Statistical Cadre.Rules,2021.
(i1) It shall extend to the whole of the State of Bihar.
(iii) It shall come into force with immediate effect.

2. Definitions

In these Rules, unless the context otherwise requires :-
(1) "Governor" means the Governor of Bihar.
(i1) " State Government" means the Government of Bihar.
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(ii1) "Administrative Department" means the Directorate of Economics &
Statistics (Department of Planning and Development).
(iv) "Commission" means the Bihar Staff Selection Commission.
(v) "Appointing Authority" means the Director, Directorate of Economics
& Statistics, Department of Planning & Development, Govt. of Bihar.
(vi) "Cadre" means Junior Statistical Cadre.
(vii) "Member of cadre" means Junior Field Investigator Post holder and promoted on
the Post of Compiler.
(viii) "Schedule" means Schedule appended to this rule.
3. Constitution of the cadre
(1) This cadre shall be a State Cadre under the administrative control of Directorate
of Economics & Statistics, Department of Planning & Development, Govt. of

Bihar.
(i1) Different categories of posts in this cadre will be as follows:-
SL no Designation Category
1 Junior Field Investigator Basic Grade Level Non Gazetted
2 Compiler Ist Promotional post | Non Gazetted

(iii)) The number of sanctioned strength of different categories of this cadre and pay
scale/ pay level shall be determined by the State Government from time to time.
From time to time, the State Government shall be at liberty to create/ abolish the
permanent/ temporary post of this cadre in addition to the sanctioned posts of this
cadre.

(iv) Persons already appointed/working in the said category before commencement of

these rules shall be deemed to be included in cadre automatically.
4. Source of Recruitment:-

(i) Cent percent of sanctioned posts of Basic Grade of this cadre Junior Field
Investigator shall be filled up through the direct recruitment by written competitive
examination conducted by the commission.

(i) Minimum qualification, subject and syllabus for Competitive Examination for direct
recruitment shall be prescribed by notification the State Government and
Commission from time to time in accordance with established rules and provision.

(i11) The merit list shall be valid for a period of one year from the date of its receipt in the
department from commission.

(iv) The Appointing Authority shall calculate the category wise number of vacancies on
Ist April of each year and send the requisition to the commission by 30th April of
every year.

S. Qualification for Direct recruitment

(1) Age Limit:- Minimum age limit for direct recruitment will be 18 years and
maximum age will be such as prescribed by State Government (General
Administration Department) from time to time.

(i1) For direct recruitment to this post candidate must be Intermediate from recognized
Board/Institution in either of the three subjects namely Economics/Mathematics/
Statistics.

6. Probation period/Departmental Examination/Confirmation

(i) Every Employee appointed against the basic post, shall be on probation for a period
of two years. Probation period may be extended for one year if the appointing
authority is satisfied that probationer may improve during the extended period. If the
services are found unsatisfactory during extended period, services of employee may
be terminated.
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(i) After qualifying the Hindi noting and drafting examination and computer efficiency
test as prescribed by the State Government, service of the employees will be
confirmed by the Appointing Authority.

(i11) Without passing the Hindi noting and drafting examination as well as computer
efficiency test, no further increment will be admissible to the employee after giving
the first increment.

7. Seniority:-
The inter se seniority of the direct recruits shall be on the basis of recommendation
of merit list received from the commission.
8. Promotion:-
(1) The employees of this cadre will be promoted after completion of time period on
different post fixed by General Administration Department, Bihar.
(1) In this cadre cent percent posts of Compiler will be filled up by promotion based
on inter se seniority cum merit for the post holder of Junior Field Investigator
(ii1)) Employees of this cadre will be promoted on the basis of recommendation of
Departmental Promotion Committee. Departmental Promotion Committee will be
constituted by separate order of the Department.
9. Reservation:-
It shall be compulsory to follow Act/Resolution/Instruction/Roster prescribed
from time to time by State Government (General Administration Department)
regarding reservation policy in recruitment and promotion on higher post.
10. Training:-
A member of this cadre may be sent on training within or outside the state for
such a period as the State Government may determine. The assessment of an
employee on the completion of the training may be taken into consideration by
the Departmental Promotion Committee at the time of promotion.
11. Other Service conditions:-
Other service conditions applicable to this cadre such as disciplinary action,
leave, retirement benefits etc shall be governed by the respective rules framed by
State Government (General Administration Department) from time to time.
(12) Repeal & Saving:-
(i) The existing rules and regulations in this context are hereby repealed.
(ii)Not withstanding, such repeal, anything done or any action taken under the
existing rules/regulations shall be deemed to be done or taken under the
provision of these Rules as if these Rules were come into the force on the day on
which such thing was done as such action was taken.
By order of Governor of Bihar,
Baidyanath Yadav,
Special Secretary.
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